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Notes of Registry Orders of the Tribunal - 

16.2.2018 (Circuit Bench)(DB): - 

The instant MA is filed seeking to fix 
time frame for complying with the orders of 
this Tribunal, which was finally disposed of 
vide order dated 28.12.2015. 

2. 	• Once the OA is finally disposed of, this 
Tribunal becomes functus officio cannot at, 
any circumstances fix any time frame and 

accordingly the inslant MA is dismissed as 
not maintainable. 	I 	••• 

(Nadfftjèë) 	(VJiKüar) 
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